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Development of National Highways
in Karnataka in Fifth Plan period

1430. SHRI M. V., KRISHNAPPA:
Wiil the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) the wmileage of national high-
ways in Karnataka;

(b)y the allocation for the develop-
ment of national highways in the
State during 1973-74 ang 1974-75; and

(¢) the major national highways
proposed to be developed in Karna-
taka during the PFifth Five Year

Plan period?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI H M
TRIVEDI): (a) 1996 Kilometres,

Rs. Lakhs
(b) 1973-74 308.00
1974-75 275.00

(c) While attention will continue
to be given to the development of all
the existing National Highways in
the State during the Fifth Plan pe-
riod against sanctioned works within
the available fund=s, it is not possible
to indicate at this stage precise de-
tails of individual works to be taken
up in the various vears of the 5th
Plan as the programme in resvect of
new works is yet to be finalised.

Manufacture anq Sale of Spurious
Drugs in big Cities

1431, SHRI MUKHTIAR SINGH
MALIK: '
SHRI BIRENDER SINGH
RAO:

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state-

(a) whether survevy conducted by
the Consumer Council of India reveals
that cities like Rombav, Ahmedabad,
Delhi and Calcutta have become cen-
tres for the manufacture of apurjous
and misbranded cosmetics which are
sold at very l‘('JW price to traders
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throughout the country, thus evading
sales tax amounting to rupees two
hundered crores annually;

(b) if so, w hether any enquiry has
been conducted by Government in {his
matter; and

(¢) the action taken by Government
against the defaulters?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A K M
ISHAQUE): (a) The Consumer Coun-
cil of India had conducted a survey
and an observation to this effect has
‘been made in their report.

(b) and (¢) The Drugs Controller,
India has written to all the State
Drugs Controllers to be vigilant over
the movement of spurious cosmetics
and to organise raids in the whole-
sale and retail markets of Cosmetics
at frequent intervals,
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